| TEM NO 50 COURT NO. 10 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 12574/ 2013
(Arising out of inmpugned final judgnment and order dated 21/11/2012
in WP No. 2033/1990 passed by the H gh Court O Judicature at
Al | ahabad, Lucknow Bench)
MOONA & ORS. Petitioner(s)
VERSUS
DEPUTY DI RECTOR, CONSOLI DATI ON & ORS. Respondent (s)
(with prayer for interimrelief and office report)
Date : 24/04/2015 This petition was called on for hearing today.
CORAM :
HON BLE MR, JUSTICE MY. EQBAL
HON BLE MR. JUSTI CE AM TAVA ROY
For Petitioner(s)
M. ML. Verma, Sr.Adv.
M. Suresh Singh, Adv.
For Ms. Ruchi Kohli, Adv.
For Respondent (s)
Ardhendumaul i Kumar Prasad, Adv.

Garvesh Kabra, Adv.

Sudha Pal, Adv.
Vimal Chandra S. Dave, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

List this matter after the ensuing sumrer vacation on
a non m scel | aneous day.

[ NDU POKHRI YAL] [ SUKHBI R PAUL KAUR]
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